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Srikantiah), who is the neighbour of Mr. 
Suboiah and raised pro-Ur* slogans again. 
They were giv<jn drinking water etc, in the 
nouse of the Municipal Administration 
Minister. At that tune, the Minister for 
Municipal Administration was in his 
residence and he was a silent spectator and 
also entertained the processinists. Being 
a Minister and a responsible man in the 
Government, he did not come out nor in­
structed the police to stop the attack 
on the house of the Opposition leadrr. 
The police were silent spectators. 
After that, the mob had lunch at Jaya- 
mahal Palace Hotel and there again they 
shouted ‘Shivanna Zindabad ana Subbiah 
Murdabad*. Mr. Subbiah has made his 
personal explanation in the Legislative 
Council also. This is not the only inci­
dent. There are thousands of such cases 
happening all over the State. Opposition 
Party leaders and workers are being 
harassed under the guidance of present 
Ministers in Karnataka Government. 
Murders have also taken place. Police 
are not taking immediate action.. .

SHRI VASANT SAIHC : He says 
that mutders have taken place. (In­
terruptions)

MR. SPEAKER : I do not know 
what is al 1 this. He said: “ Mui ders have 
taken place. Police ate not taking imme­
diate action." Every day we are hearing 
all this. (Interruptions) Please go on 
(Interruptions)

SHRI S. NANJESHA GOWDA : 
So, Sir, there exists a condition of insecurity 
of life and property of political workers 
and leaders of opposition parties in 
Karnataka on account of threats and orga­
nised attacks on them by the goondas 
and failure of Government of Kar­
nataka to stop it. A mini emergency 
exixts in Karnataka. Karnataka people 
are not free under their rule, under their 
culture.

MR. SPEAKER : You please read it.

SHRI S. NAJESHA GOWDA : I 
appeal to the Home Minister, through 
you, Sir, to call far a report from the 
Governor of Karnataka; when such mis­
chievous goonda elements are being 
encouraged to attack opposition party 

leaden and workers, how can we say there 
is free and feir democracy in the country. 
It is high time that such Ministers must 
be dismissed from the Government, and if 
the present Government cannot give suffi­
cient protection to the life and property 
o f  ail the political party leaders and their 
workers, I demand such a Government 
mutt be dismissed. I appeal once again 
<that a report may be called for from 
•the Governor a n d  I urge the hon. Home 
Minister to a statement.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : I  want to make a 
submission.

MR. SPEAKER : Submission on this ?

SHRIMATI PARVATHI KRISH- 
NAN : Yes. ,

MR. SPEAKER : No, please. In fact, 
I want you to come here now.

SHRIMATI PARVATHI KRISH- 
NAN : A Member of Parliament cannot 
attack the conduct of a Minister of a 
State Government here. It is one thing to 
say that the State Government has failed. 
But you cannot attribute motives like this.

MR. SPEAKER : No motives.

SHRIMATI PARVATHI KRISH- 
NAN : Tomorrow it can be said by a Mem­
ber of Parliament about the conduct of a
State Minister.........  (Interruptions) Here
it is said that mutt Ur is taking place with
the conmvancc oi the Minister..........
(Interruptions)

MR. SPEAKER : He said that the 
Government have not taken any action. 
I  have got the statement here. He says 
••The opposition party leaders and wor­
kers are being harrassed under the gui­
dance of present Ministers of Karnataka 
Government. Murders have also 
place. Police are not taking immediate 
action." I have read the whole thing 
and whatever is objectionable I have de­
leted.

SHRI VIJAYAKUMAR N. PATIL 
(Dhulia) : Sir, I rise on a point of or­
der. Rule 377 says :

°A  member who wishes to bring to the 
notice of the House any matter which 
is not a point of order shall give notice 
to the Secretary in writing, stating 
briefly the point which he wishes to 
raise m the House......... ”

I would like to know what is meant by 
"briefly" in this rule.

MR. SPEAKER : It is not a point of
order. It is a waste of time. A state­

ment of fact can be longer.

DEMANDS FOR GRANTS, 1979-60
MINISTRY 07 INDUSTRY—

MR. SPEAKER : We will not take up 
further discussion and voting on the De­
mands for Grants under the control of the 
Ministry of Industry.

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES); Sir.
I  am very happy indeed that die debate
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on the Demands for Grants of the In­
dustries Ministry hat produced a kind of 
consensus in support of the industrial policy 
of die Goverment. When ,, this policy 
was presented in December 1977, there 
was general acceptance of this policy, both 
by the House and tjy the country.

SHRI DINEN BHATTACHARYA 
(Serampore) : I f  implemented.

SHRI GEORGE FERNANDES : 
When a policy is presented, it is meant for 
implementation. I hope you have un­
derstood that. There was, of course, 
cynicism expressed in certain quarters, and 
there was also hostility by those who 
understood that this poHcy was going 
to hurt some of them. There has always 
been this feeling _ that industrial policy 
means policy for big industrialists, and the 
Minister of Industry means the Minister 
for industrialists. And theBe men, when 
they realise that there was an indus­
trial policy by the new Government which 
was to bring about a radical change, they 
were concerned and their spokesmen were 
very articulate, very vocal m their oppsi- 
tion or in the expression of their cynicism. 
It is very interesting. Sir, to see some of the 
newspaper headlines of that time when the 
industrial policy was presented, and the 
comments of the spokesmen of big indus­
try in this country. One of the newspapers 
said: “ FICCI not happy with new Indus­
trial Policy.”  FICGI is FICCI. FICCI 
was not happy with the new Industrial 
Policy. Another one said : "The Indus­
trial Policy will not help to achieve the 
desired objectives nor even correct the 
imbalance of the past." The thud one 
laid: “ Industrial Policy not conducive 
to growth.*’ These were the headlines.

SHRIMATI PARVATHI KRISH- 
NAN (Coimbatore) : You have forgotten 
the FICCI Chairman’s comment.

SHRI GEORGE FERNANDES : And 
then, of course, there were the paid com­
mentators of Big Business in this country. 
There was an archdeacon who was to say: 
“ The Industrial Policy statement has com­
pletely evaded the general problem of 
industrial stagnation.”  Another paper was 
to editorially comment that this was a risky 
policy. A  third one said: “ Hotch-potch

Slicy” . A fourth one said “ Damp Squib".
id finally, a very large chain 

was to say: This is old wine in old bot­
tle.”  It is obviously some one who has 
been accustomed to a lot of wine. I  do not 
know how exactly they would now want to 
react a little over a year after this policy 
has been in implementation.

Early last year, Sir, we started plan­
ning for industrial growth for the year and 
we Sxed a target. We said, 7 to 8 per 
cent shall be the industrial growth for

die cummt year. Again, we ran into 
die same kind of cynicisms—Interesting 
comments in keeping with die earlier com­
ments that had oeen expressed. Again, 
the archdeacon wrote: ‘Mr. Fernandes 
is whistling in the dark”  the man who was 
supposed to show us the light. He thought 
that I was whistling in the dark. And 
after a while when things really proved 
that he was in the dark, hr started goin* 
back on his earlier position and said: 
“Things seem to be looking up.”  But, 
for the last 4-5 months he has been very 
quiet and I think it is good for him to stay 
quiet for a while. Another journal was 
to say that there is actually a decline in 
industrial output in the year 1978- 
Month-wise statistics started coming out 
that we are increasing industrial output 
and that a rate of growth is being main­
tained. (Interruptions) Yes, it is very 
important, my dear friend, because ulti­
mately public opinion does matter. The 
Government needs the support of the 
people. And if those who are control­
ling the media go 00 distorting the pic­
ture and cheating phantoms where they 
do not exist, it crcats problems, and it is 
necessary to deal with it—I am sure my 
hon. friend will understand that—  
because even when official figures star­
ted coming out every month, some 
people started quoting private figures.
1  do not know since when private figures 
arc to be quoted for deciding the rate of 
industrial growth. When this attempt 
is made to run down the work of thejanata 
Government, to run down the efforts of 
those who were concerned with produc­
tion——Government, of course, formulates 
the policy— >but it is the workers, the 
managers, the people who work out there 
who implement it— when the establish­
ment, which is controlled by big business,

Ss on to say that there is no increase, 
t things are going downwards, obviously, 

they are trying to run down those people 
who are really producing wealth in the 
factories and mines ana elsewhere, and 
that is why it is important to put this on 
record.

My very old and hon. friend, Shri 
Venkataraman was very articulate in quo­
ting figures and pooh-poohing the rate of 
growth that has been achieved. Of course, 
he was being very clever. He started 
comparing 1976-77 and 1977-78, while we 
are discussing 1978-79—>—-always behind 
time 1 He came out with some lope, 
very interesting logic indeed, and said :

“ Now, the Industry Minister, in reply 
to this point said last year that the 
average growth over the last 30 years 
has been 4 per cent. I  think, it is 
an illogical answer because, when 
certain assets are handed over to a 
new management and, if  the same 
assets achieved a 10 per cent growth 
in the previous year and under
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the new managemeat, it achieved 
only 6. per cent growth, the relative 
efiSciency o f management is obvoius.”

In other words, we were very ineflScient 
ifter bis party handed over the assets to 
minthelast week of March, 1977. Mrs. 
g»rvathi Krishnan, in keeping with her 
Hfle, Said we should not speak of 30 years, 
tad she quoted, I  think, John Morley that 
the proper memory for a  politician is one 
Ikt knows what to remember and what 
10 forget.’ I  will come to Mrs. Parvathi 
Krisbnan later, but it is necessary for me 
to make this point, because i f  we in- 
ierited in 1976-77 a certain situation and 
w were trying to build on th at an edifice, 
we were bound to run into certain prob­
lems. So, the growth rate in 1977-78 
was only 3.9 per cent. And if  Mr. Ven- 
btaraman thereby concludes that we 
jre very inefficient in managing, I say 
Srstly there was no inefBciency. We 
inherited a certain  situation and were 
trving to set right all that was wrong. 
Secondly, applying his own logic, I would 
like to ask him; what was the efficiency 
with which your government managed 
ths economy or the efficiency with 
which your government managed in ­
dustry ?

rf one looks at the industrial growth 
of the country, it has varied from 2.2 to 
9.5 per Cent. I will not go into the 
growth figures for the last two or three 
d;cades, but let us take the poisition from 
1970. In 1970-71, the industrial growth 
rate was 4 per cent; in 1971-72 it was 
5.5. So, obviously there was a lot of effi­
ciency. In 1972-73 it came down to 4 
per cent and according to the logic of 
Mr. Venkataraman, they became very 
inefficient. In 1973-74 it  dropped to 
2.2. Obviously, there was nothing left 
in terms o f efficiency. In 1974-75, it 
was 2.6% not much improvement. I t  
is only in 1975-76 and 1976-77, with the 
Emergency— that Emergencv which some 
of my hon. friends on the Opposition are 
now trying to decry, to which they 
were a partv at one time— that you 
succeeded in maintaining an industrial 
growth rate of 6%  in 1975-76 ana 9.5% 
in 1977-78. There were no strikes, no 
workers’ rights, no trade union rights, 
no demonstrations, no processions not 
even to the houses of the Leaders of the 
Opposition, nothing at all. Today 
everybody talks of the industrial unrest 
in the country, the kind of industrial cli­
mate that has been created. In fact, even 
ray friend, Comrade Haider was to refer 
to the sudden deterioration in industrial 
relations. O f  course, he was referring 
only to One plant, which has become a kind 
of whipping boy for everybody now. 
Nevertheless evervbodv speaks of industrial 
unrest and we do have industrial unrest

but v«th all that we have achieved a i  
^ow th rate of 8%  in industrial produc­
tion. People want me to quote the figures 
o f 1975-77 and believe that this Was a
great achievement and the 3.5%  or almost
4%  growth rate of 1977-78 was something
that is to be decried. I  am mentioning
this because there is an effort made to
suggest that there is no achievem ent...

PROF. P. G . M A VALAN IO VR 
(Gandhinagar) : Have you verified
whether the figures which were given 
during Emergency were all genuine 
figures ?

SH R I G E O R G E  EERNANDEES : 
They were genuine figures because 1%  
growth came from alcohol, another per 
cent came from private cars and another 
One per cent of the growth came from 
tobacco. They were genuine figures. 
They were also genuine to the effect that 
a large number of inventories were built 
up̂ — steel was produced but not sold, coal 
was mined but stayed at the pit heads, 
a large number of inventories were built 
up. With Emergency and all that it 
implied, the growth rate was 9.5% . As 
against that, let us have a look at the 
growth rate of last year.

After all that criticism again my friend 
M r Venkataraman, with his yery^ strange 
logic, goes On to a very strange arithmetic 
an arithmetic that is not imderstood hy 
me in any case— because he says: “ This 
Ministry has claimed a growth of 8% 
over the year— of course, grudgingly—  
b u t  i f  you scrutinise the figure a little more 
closely, yO u  will find that a greater part of 
8% growth is attributable to 13%  ^ow th 
in power generation” . I  would like to 
be educated in Arithmeic. W hat is the 
greater part of 8% ? I presume 4 .1%  
at least. Is that what is supposed 
to be conveyed ? Then, M r. Venkata­
raman had not done his homework be 
cause in 1978-79, an 8%  growth rate was 
achieved and power generation did go up 
by 13% • We are very happy that it went 
U p by 13% , not only would we like to re­
ta in  it, but we would Hke to improve upon 
it. It  is necessary to improve it.

SH R I R . V E N K A T A R A M A N  (Mad­
ras South) : T h at was a sentence quoted 
from an Economic Survey presented by 
your Government.

S H B I G E O R G E  FERN A N D ES; W hat 
is the total contribution from power gene­
ration to the total increase of 8 % — 1.2. 
Otherwise the growth in industrial outpput, 
which really had a substantial growth in 
the last year, was for the first time in my 
vie^v a very balanced growth— balanced 
in the sense that it encompassed all 
major sectors of our industry minus steel.
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where we had set-backs, coal where the 
-increase w»» very marginal and cement, 
where also the increase was marginal* 
'Otherwise, all the major sectors of in* 
■dustry showed a remarkable growth. 
Power generation went up by about 13%, 
phoiphatic fertiliser went up by 34.8%. 
commercial vehicSes went up by a record 
38.1 %,  sugar—26.9%,  aluminium—
19.9%, tractors—again a record. 30.8%. 
A* regards bicycles—someone referred to 
bicycles not being produced adequately 
saying that the Janata Government failed 
even to produce bicycles—it it 12.7 per 
Cent; dry batteries—a record of 28.3 per 
cent; cotton cloth in the mill sector went up 
by a-6 p*r cent and m tbe handloom and 
decentralisd sector, it went up by  an 
all-time record of 11. j per cent; production 
of tyre? went up by 1 j 9 per cent; vanas- 
patl by 18 7 per cent.

All the major sectors of the economy 
ahowed a tremcndms growth rate all of 
which escap’d the eye of Mr. Venkata- 
raman. All that he could see was the 
growth in powsr generation, quoting a 
sentence from the Economic Review that 
a major part of 8 per cent, in other 
word* 4 1 per cent at least, came from 
the powsr generation.

T1"** is ai attempt that has been made 
by intereited psople to run down the 
achievement in the industrial  sector 
during the last year. Even in those sec­
tors w’i“<*e for a variety of reasons there 
ŵre difficulties —take, for example, cement, 
shvta?* of p'wsr, transportation bottle­
neck?, etc. created problems and where 
th*5 growth rate wan marginal, the availa­
bility wnt uo by 13 per cent because we 
imported cem'Jnt ani we saw to it that 
•ns nmt  -n*i* available.  Again, bake 
for exanaple steel.  I*here was a slight 
decline in prod action for a variety of 
reasons bat th - availability of steel went up 
by to p’r c?nt b'icause we imported steel 
ani w; saw to it that industry did not 
feufibr,

I am indeed happy, therefore, that des­
pite all that our critics, particularly 
the critics and the spokesmen of big 
business and tĥir media trying to decry, 
trying to run down the achievements in the 
industrial sector, we have achieved a 
growth rate of about 8 per cent which I 
consider is something that the Govern­
ment need be proud of, and for which 
I would certainly like to thank the wor­
kers and the managers in the factories 
and elsewhere for the contribution that 
they have mad- in spite of all the problems 
<hat they faced*

I had s iid last yta.r, while submitting 
th-  Indtstrial  Policy  and,  later,  while

speaking during the Demands, that the 
»ew thrust of our Industrial policy will 
take us from the urban to the rural, from 
the large to the small, from the capital- 
intensivc to the labour-intensive, from the 
machine to the hand  We have dis­
cussed the District Industries Centies and 
almost every member referred to this 
programme  during  the  debate.
It is true that the statistics that have been

given in the papers that have been circu­ited before the Budget do speak of 246 
DIG* having been set up.  When I 
presented the Industrial Policy, the Induv 
tnal Policy said that the 400 districts 
in the country would be covered by 
DlCs over a period of four years  In 
other words, an average of 100 DIG' per 
year were contemplated  Earlier, while 
we were having a debate on it, it was 
Suggested that we should take at least five 
years to have all the DlCs set-up. I am 
indeed happy to say that against an ave­
rage ol ĵoo DIGs that were contemplated, 
that were planned, in less than a year— 
because the DIGs were sanctioned ftom 
the i st of May—against a target of ioo 
being set up in the first year, wc have 
set up not 24f> but 346 DlCs. There are 
hardly 50 01 60 districts that are to I* 
covered and it will be a matter of months 
now before every district in the country 
will be cover* d by a DIC. Now, how 
does the performance of the DIGs look 7 
There may be a number of questions. 
Members were, a little concerned and veo 
genuinely. Some gave their own expe­
riences, and the instance of Kerala was 
particularly cited here. Some  Mem­
bers shared their experience in terms of 
the kind of contacts they have had with 
the DIG Managet s. 1 am not saying that
all is well. In fact, only two months ago 
I had to write to the Chief Ministers and 
the Industries Ministers and say that 
a little more effort needs to be put into thf 
DIG op“ration, and I was to mention that 
the DlCs are not meant as promotion 
pastures for officials or bureaucrats or 
technocrats who have been stagnating at 
a certain level m Government or in other 
Departments. The DIGs have a major 
purpose. They are to be decentralised 
administrative units and* at the same time, 
tj,ey are to be units which are meant to 
promote industries in rural areas, utilising 
focal raw materials, harnessing local talent, 
creating talent where It doe* not exist, 
and catering to the local market. TV? 
have a tremendous job to do.

We started with the DIGs in May la* 
year and it took us a little time—-it tooJ 
us four months—to identify the people 
In the first lot we sanctioned about io< 
DIGs which meant 100 General Manager 
and 700 Functional Managers. It tooJ 
us a little time to get the right type 0 
people after interviews etc. Then, tram 
ing wa* provided. We have iJJ trainmj



units in the country and m these 13 tram* 
ing unit# sprfcad over as many States, spe­
cialised framing was given to the General 
Managers and the Functional Manageis 
By the time these men became functional, 
going to the districts and taking chatge 
of the DICs, it took about four months 
So the action reports that we have in re­
gard to the performance of the DICs is, 
say, from August last year and while I 
admit that there are problems, wc are 
doing everything to set right whatever 
is identified to be wrong One kind of 
problem is the Kerala problem, wh»re 
employees of the Government went to the 
High Court and filed a writ saying that not 
‘ they’ but ‘we’ shall be appointed— 
that these posts shall be reserved for em­
ployees of a certain Department and there 
shall be no outside recruitment. We had 
these problems not only m Kerala but 
elsewhere also We are dealing with these 
problems Despite all these problems, 
out of the 346 DICs that have been set up 
164 DICs have submitted their detailed 
reports and they have been preparing 
their plans of action Fifty two thousand 
entrepreneurs have been identified by these 
reporting DICs, the 164 DICs that have 
reported have identified 52,000 entre­
preneurs, they have prepared 13400 pro­

ject profiles they have been msu umental 
in establishing 37660 units, they have 
created employment for 1,16 465 persons 
they have made Rs 47 2 crores of financial 
assistance available to the small cnti cpre- 
neurs m the districts and the rural arreas, 
they have provided Rs 1 46 crores seed 
money or margin money to 1686 unite 
This is the work they have already done in 
the brief period they have been in exis­
tence and for which they have been able 
to submit their reports For 1979 80 
their action plans—because they are at 
work—which only 164 DICs have sub­
mitted to us visualise the establishment 
•30,814 units I hope the Hon Members 
will remember this and particularly I 
hope comrade Dmen Bhattacharya will 
remember it, so that he can put us to 
the test thereof one year from today 
On the basis of the action plans the 
DlGs have already prepared, there is an 
Anticipated investment of Rs 181 crores 
planned by these 164 reporting DICs, and 
the estimate that they will be able to 
provide employment to almost four lakhs of 
people
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. AN HON MEMBER How much 
is it now ?

SHRI GEORGE FERNANDES S 
You were not here when I started speaking 
Wc can have a private discussion and then 
1  can explain to you

So this, Sir, is the action plan of 164 
-of the 346 DICs that they have started 
reporting and their reports are coming m 
constancy and regularly This is, I

believe, evident e of the fact that the DIG'* 
are fulfilling the role which we had 
assigned to them

SHRI SOMNATH CHATTERJEE
(Jadavpur) Can you give us a state-wise 
break up 7

SHRI GEORGE FERNANDES We
will certainly submit state wist figures 
because we arc producing statistics evey 
month and I will be most happy to give 
them to you

SHRI SOMNATH CHATTERJEE:
Only foi very big districts,if there are more 
thin one U there is only one, it may not 
be possible

SHRI GLORfnF FFRNANDES* 
Certainly And I would like to assure 
Somnath Babu that among the bttter
operated DI( s aie the units m West Bengal, 
and when the 34 Parganas DIG—which 
was the first to do so—produced its action 
plan, I was to hold it up as a model 
for other DICs to follow Since, then, 
others have produced equally good, per­
haps even better at tion p am But the 
point is that the idea has Men understood, 
the idea has been grasped and the idea 
is currently being implemented, in my 
Mew, to the satisfaction of those who are 
charged with the implementation of this 
idea

Then, the other Sector is the de­
centralised sectoi It is our belief that the 
creation of new jobs is not going to be 
through capital intensive large sized indus­
tries whether domestic or multi national, 
whether m the private sector or public 
sector Th< immediate creation of jobs 
is going to be through the decentralised 
sector, and I am sure that everyone, 
irrespective of one’s 'ideological predelic- 
tions—if you want to put it that way’—  
has accepted this proposition There 
are, of course, people who are very scien­
tifically minded who believe that this is 
certainly not the policy, who relieve 
that this is very unscientific, but it works 
Scientific or unscientific, it works, and in 
terms of creation of jobs, in terms of pro­
duction, it has worked m each of the 
sectors

(SAKA ) Min. 0/ Industry 3 4 $

14 hr*.

Let us take the Khadi and Village In* 
dus tries Commission I remember my
days in the Opposition, and J  remember 
them in the context of the Khadi & Village 
Industries Commission because in those 
days the Khadi and Village Industries 
Commission was a sinecure for retired 
politicians or for patronage Now a days 
it is not Today the Khadi and Village 
Industries Commission is one of the most 
important instruments for the furtherance 
or implementation of one industrial policy.



Here are figures, here it evidence that whe 
you give responsibility to the KXVG, when 
you tell them they have a job to do, 
♦hut they are not sinecures, they can live 
up to your expectations  In the last two 
years we have had no discussion in this 
House on this. People made to  raise 
questions on how monies are swallowed 
m the KVIG, how institutions are going 
bankrupt, how societies are being liqui­
dated. We have not had these questions 
which we  used to  have because today 
the KVIG is doing a good job

SHRIMATI  V  JEYALAKSHMI  : 
(Sivakasi) • How many bogus units are 
functioning m the KVIC 7
SHRI  GEORGE  FERNANDES : 
The ones you had set up which we are 
now trying to liquidate

In 1976-77 kliadi production was Rs
56 crores  Twenty years after the KVIG 
came into existence, in 1976-77, khadi 
production was of the ordtr of Rs 56 
crores but m 1978-79, that is, m two years, 
it has gone up to Rs 76 crores,  an in­
crease of Rs 30 crores  Employment m 
the khadi and village Indusrtries sector 
was, mi976-77  2025  laklis  and  it
has goneup to 26 64 lakhs an  increase 
Rs.  4*6 lakhs  over a  period  of  34 
months  The total output of khadi and 
village industries has gone up from Rs 327 
crores m 1976-77 to R» a8t> crores m 1978- 
79. I believe that this is a verv creditable 
performance In the decentralised sector. 
Earlier the institutions was not attuned for 
this kind of work. These are the statistics 
which the public Accounts Committee can 
veriiv.

SHRI DAJIBA DESAI (Kolhapur) Can 
you give the khadi pioduction in metres *

SHRI  GEORGE  FERNANDES: I 
can give the production in metres also to 
prove that  it  has gone up  Employ­
ment has gone up and when employment 
has gone up, invariably the output has 
also gone up  I am sure, my friend, 
Mr. Dauba Desai is able to understand this. 
Six lakhs of people have got additional 
employment m the  khadi and village 
industries sector  They have been pro­
ducing. they have not been wasting their 
time

Yesterday, and earlier, we have had 
discussions about matches I think it was 
my friend, Mrs Jeyalakshmi, who was 
particularly concerned about WIMCO 
and the Sivakasi match manufacturers 
who have been creating a lot of trouble .

SHRIMATI V JEYALAKSHMI j Not 
only Sivakashi but other areas also

SHRI GEORGE FERNANDES  Siva­
kasi and the rest  Our effort has been, as

I have repeatedly said Inside tbe House and 
outside also, to see that the match industry 
goes into the real,  decentralised village 
industries sector. How have we perform­
ed in the last two years? I think, it was 
Mrs. Parvathi Krishnan who had this to 
say. ‘The Minister speaks and speaks and 
speaks’. Of  course, one has to speak. 
How else is one going to educate?

SHRI  KRISHNA  CHANDRA 
HALDER (Durgapur) • Please  do not 
throw  the  WlMCO  workers in the 
streets

SHRI GEORGE FERNANDES • I will 
not  I am concerned about than You 
know  th it

It is necessary to speak  I am sure, 
Comrade Parvathi Knshnan will under­
stand this  After all, she is also a trade 
umomst, as I have been, and I may say 
that if the total output of wotds is to be 
compared between two of us, if not for any 
other reason at It ast because she has been 
m this game for a longer lime than I have 
hers should be a little  more than mine 
(Interruptions) If her only grouse is that 
I am a Minister and she is not, that I 
cannot help

MR SPEAKER  We are not discuss­
ing that

SHRI GEORGF FERNANDES : The 
point is about the total output  o words 
She mentioned ‘that the Ministers keeps 
on speaking * The Minister has to speak. 
The point  has to be  drive home I am 
fighting  against vested  interests in this 
country, we are fighting against very power­
ful vested interests  I am sure, Comrade 
Parvathi Krishnan, m spite of all her diff­
erences with me, would.appreciate that the 
fight is against  very powerful vested 
interests When we talk about matches .

AN HON MEMBER: What  about 
West  Germans  9
}
SHRI  GEORGE  FERNANDES: I 

will come to the West Germans. I have

£t the West German figures also and I »11 give  them to you—West German, 
American, British and French—all  over 
the world. Do not get obsessed by any 
country. (Interruptions).

In 1978-79, when this  Government 
decided  that matches were one of those 
areas which should, invariably, be in the 
cottage and decentralised sector, we made a 
budget provision of Rs 6.88 crores. We 
were able to produce matches worth about 
Rs 11.5 crores, and we were able to create 
employment for 37,000 people. Nothing 
much  really  But m 1979-80, in the 
current year, the provision made is Rs 14*61 
crores.  Our production will double at 
Rs 31 64 crores and the employment will

(Shri George Fernandes]
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double to 54,000 peoples, half a lakh.  Our 
projections for the  next three  years, as 
we move the match industry from the or­
ganized,  multinational  sector to  cottage 
industry, to the  decentralised  sector, 
is itp have  an investment of Rs.  14.45 
crores in  1982-83.  This will take us to a 
production cost  of Rs. 76.9  crores  and 
provide  employment to almost  two lakhs 
of people.  I am concerned with the jobs 
of the 8,000  also.  Comrade Haider, but 
while we are doing everything possible to 
4ee that those jobs are  protected, we are 
slso, by moving away from the organised 
•sector, from the  multinationals creating 
two lakhs of additional jobs.

SHRI SOMNATH  ,GHATTERJEE 1 
You can peg the production level of  the 
mechanized  ;,sector........ {Interruptions).

SHRI GEORGE FERNANDES : That 
was pegged by the Gongress Government,
I do not want to merely peg it.

S^I  SOMNATH  GHATTERJEE : 
Let it not be near Sivakasi. ...{Interruptions)

SHRI  GEORGE  FERNANDES  :
They want  to keep the multinationals in 
the country.  Sir, I seek your protection..

MR. SPEAKER : I do not think you 
need anybody’s protection.

SHRI A.G. GEORGE  (Mukandapur- 
am) : The Minister is giving an erroneous 
impression  to  the  House......{Interrup­
tions)

_  SHRI GEORGE FERNANDES : Wimco 
■is very  much  a  multi-national.
If my friend has  forgotten what Wimco 
is, I can only say that I am indeed sorry. 
Wimco has Swedish capital to the time of 
40 per cent and  Wimco takes out of the 
country every  year  several hundred 
thousands of rupees......

AN HON. MEMBER : 39 per cent.

SHRI GEORGE  FERNANDES :  All 
right 39 per cent.  39 per cent equity by a 
foreign company in India ceases to make it 
a multi-national ! I am glad we are get­
ting  a new  definition of multi-national. 
{Interruptions) •

MR. SPEAKER : Do  not  record.  I 
am not allowing.  Once in a way I can 
understand, but it cannot be a running 
commentary like this.  Do  not  record.

{Inerruptions) **

SHRI  GEORGE FERNANDES : Yo« 
can see the kind of thrust that we  have 
brov̂ ht in the khadi and village industries 
Against a total outlay of Rs. 83.98  crore 
for  the  entire  last  Five-year  Flan, 
in the khadi  sector, the Janata Govern­
ment in the very first two years of its term» 
has  already  put in Rs. 102 crores.......

SHRI SOMNATH  GHATTERJEE : 
Where are they  located ?

SHRI  GEORGE FERNANDES : All 
over the country.

So far as village industries are concern* 
ed, as a gainst a total ouday of Rs.  34.28 
crores during the five years which  the pre­
decessor Government provided, in the  first 
two years of our term we have  already put 
in Rs. 49.52 crores in the village  industries 
sector.  This,  Sir, is  proof that  we  are 
moving from the large to the small, from 
the machine to the  hand  and  further.... 
{Interruptions)

MR. SPEAKER : This is an important 
debate.  Don’t interrupt him in the mid­
dle.  If you are dissatisfied , you have other 
remedies.

// SHRI GEORGE FERNANDEs'̂ herc 
'‘̂were points made about the textile policy 
I will come to the basic  textile  policd 
Now the thrust is from the urban to  ihe 
rural and from the machine to the hand 
One of the areas where we decided  tha 
firstly money should go, secondly, pur, 
chasing  power should be  created  and 
thirdly  employment should be  generate 
was the handloom sector.  Here again 
I am indeed happy at the results that ar 
available  before .̂...{Interruptions)  Yes 
West Bengal is again doing  very  well 
It is  doing very well indeed.  In  every 
area you are doing  very well includin 
the  multi-nationals..j*...
{Interruptions) •** '

MR. SPEAKER : Don’t  record  any 
thing.

SHRI GEORGE FERNANDES ̂ As 
against a Central Budget  provision for 
handloom  development  of only Rs.  10 
crores in 1976-77 in the very first year of 
our  governments  we  doubled  it  to 
Rs. 20 crores.  Last year it was Rs. 27.5 
crores and this year  we have  estimated 
a grant of Rs. 28.3 crores.̂

SHRI R.  VENKATARAMAN :  The 
Plan has been doubled,  therefore,  the 
amount will be doubled.  But you must 
say what percentage of the tottal plan does 
it form. Then only it will be comparable.

**Not recorded.
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SHRI GEORGE I FERNANDES : I 
am sure the hon Minister will understand 
that the Plan was doubled, and if the Plan 
w a s  doubled and if in the very first year 
of our being m the government we increased 
the handioom allocation from Rs 10 
crores to Rs 30 croics and m the second 
year we took it to Rs w 27 50 crores this 
Sir, shows clearly that there has been a 
tremendous increase which X am sure my 
hon. friend with his penchant for anth- 
metc will be able to understand

The NGDG loan assistance to the hand- 
loom sector A g a in s t  Rs 2 67 crores m 
June 1978 it has already gone upto Rs 6 
crores in March, 1979. The co-operative 
coverage of looms has increased from 
6.7 lakhs looms in 1976*77 to 14 lakhs in 
the course of last year-more than double. 
The credit sanctioned under the RBI 
scheme of finance for handlooms has 
gone up from Rs 20 crores in 1975-76 
to Ra. 60 crores in 1978-79. Production 
of cotton fabrics and blended fabrics m 
the handioom sector has gone up from 
2,460 million metres to 2,720 million metres 
wfthm two years of 1976-78 The Janata 
cloth production in 1976 was negligible. 
There was hardly anything In 1977-78 
we produced 82 million meteres, and in 
1979-80 we have targettid for 200 million 
metres against a performance of 
125 million meties last year.

Employment in the handioom sector has 
aba gone up. In 1976 the employment 
was 57 lakhs. In 1978 employment has 
increased to 67 lakhs—an increase of 10 
lakhs m employment in two years tune 
in the handioom sector. It is not merely 
employment. It is also wages. The 
wages of the handioom weavers have gone 

because they have started moving into 
area of blended fabrics m a very big

way. The wages of handioom weavers......
I have made a selective study of five States
— are m Karnataka against the 1976 
level of Rs. 4 to 5 per day today it is Rs. 7 to 
8 per day. In Orissa it has gone up from 
Rs 130 to Rs. 180 per month. Tamil 
Nadu—from Rs. 200 it has gone up to 
Rs 350. In Bihar from Rs. 4 it has gone 
u£ to Rs 7. In Giyarat from Rs. 4 to
6 it has gone upto Rs 8-ia a day. Wnile 
we have been increasing prodcution, in 
the field of marketing which has been 
the bane and which has been the main 
problem for the handioom. sector it it in 
this area also where we have achieved 
significant results in the last two yean. 
Here again, the States have been doing 
extra^wdinanly good work For instance, 

, take West Bengal, !  am sure it will gladden 
Somnath Babu’s heart to know that against 
a sales turnover of Rs. 196 lakhs m 1976-77 
in the very first year, die sales turn-over 
went upto Rs. 439 lakhs and they have

targeted a sales turn-over of Rs 6 crores 
for the current year through their Apex 
Handioom Weaver’s Cooperative Societ­
ies.

Similar ly, take Maharashti a. As against 
a sales turnovci oi the State Handioom 
Development Corporation of Rs 28 lakhs 
in 1976-77, we went up to 2 50 crores m 
1977.78 And, in the current year, it 
is Rs 2 15 crores In U.P. as against 
a turnover of Rs 1 crore in 1976-77, 
the Handioom Development Corporation 
had a turnover of Rs 7.28 crores w  
the very first yeai of this Government It 
was Rs 10 crores last year. We are mar 
ching forward very vigorously in the cour­
se of the current year.

Coming to Oussa, a very backward 
State otherwise As against a turnover 
of Rs 1 50 crores in 1976-77, thry have 
had sales, ol Rs 3 45 crores in 1978-79 
and Rs 5 croi es m the current year This 
is an achuviment

I can gi\e muit tigures but, this would 
not perhaps be ut cessary The point is 
that handlooms is another one of the de­
centralised sectors where thev have been 
doing extraoidinanly well

A more significant and even more dra­
matic aspect has been the development m 
the handicrafts sector This has been one 
of the most neglected aspects of our 
economy This is where both the State 
Governments and the Centre are inter­
acting closely and so far they have been 
able to take some verv significant stride* 
forward In 1976-77, the last year of the 
dynamic decade, the total plan investment 
m handicrafts wasRs aJB Crore* (;Htenvp- 
tuas) during the Congress Ministry’s 
time. From Rs. 9.8 crores in 1976-77 it 
went up to Rs. 12.4 crores last year. 
Thu is what we did—six tuns greater. 
I am sure Mr Venkataraanan will be 
able to understand the arithmetic of this. 
(Interruptions) in one year this is the por­
tion. Whereas there was no training 
programme for craftsmen in die last year 
of the dynamic decade (Inkmphons) if 
there was, then there were no people 
trained and, in which case, it was not imp­
lemented. (Interruptions).

In 1977-78we trained it,000 crafamen, 
particularly, to produce carpets. We 
conducted a massive training programme. 
We set up 6070 and odd training centres 
and conducted a massive training program­
me in very many parts of die country m 
the Eastern Districts of U.P., m Jammu 
and Kashmir, in Madhya Pradesh, in Raj­
asthan, m Maharashtra and in Karnataka. 
We had carpet training tres set up awl
were able to train 11,000 peopta In 
79, we trained 47,000 people to weaw
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carpus and in other key areas of handi­
crafts  In 1979-80 our target is to tram
70,000 persons  Wc have creatcd addit­
ional employment m 1978-79 in the han­
dicrafts sector,  additional employment 
lor  3 lakhs of people  In the current 
year up ate  creating  employment to
4 <25 lakhs of people  Sir the production 
of handicrafts has met easel from Rs 500 
crores in 1976 77  to Rs 800  crores 
in 1078 70  These arc the achievements 
which have been possible because of the 
kind of training programme that we con­
ducted and the service centres that we 
opened and the kind of integrated  de­
velopment that we had

Sitmlat lv, with regard to coir with which 
Mr  Ravi is particularly concerned.. 
(faterruptums)

SHRI AG GEORGE  Su  he has 
taken us for a ride There are wcl 1 organis­
ed progiammes  You ask the Commerce 
Mimstu, Sir

MR SPEAKER  I am not questioning 
anybod)

SHRI GEORGE FERN \NDES ■ As 
far ay coir is concerned, our effort is to 
see that the problems are resolved  Mr. 
R*vi particularly spoke about this yester­
day and Mr Ravi is also aware of Che fact 
that these are problems which have not 
wen created bv us from here but they are 
problems which had been created from 
that side  We are trying to resolve these 
problems  Despite the problems, I am 
ante i* will riaden Mr Ravi to know that 
production has gone up from 1,55,000 ton- 
nesin 1975-76 to 1,65,000 tonnesm 1977-78* 
(tor exports have also gone up from 37,000 
tonnesm 197V76 to 42,000 tonnes m 1077- 
78  Indeed there are problems, ana we 
are dealing with those problems

For the coir industry, there was to be a 
meeting which was convened for the 12 th. 
That had been postponed but we are 
meeting soon  We shall forward with a 
pibkage which will take care of the 
colir industry, not only in Kerala but also 
other parts of the rountry

t%refore, Sir, t̂ese are the decentralis­
ed areas where there {$ job generation, 
mere we are providing the people witn 
aJf fepjb of assistance for marketing and 
f̂ management and we are making funds 
fWftptie to them  We are reorienting 
the entire bankmg system in order to see 
mat (the money goes to the people who
—  need it. Sir, I believe, we have, 

the last two years, succeeded m all 
decentralised sectors through which 

VrjPrfre going to create jobs which is the 
mgt important thing which the Ministry 
<*ja22w*try an4 Government have to do. 
I bwfeve, we nave done well

S11, Mi  Venkatarmnai  and a few 
others said that bceause of the utterances 
of the Indus in Mimstei and because of the 
confusing statements crmin̂ironwanous 
Ministers ol the government, tl c invest­
ment climate has nr t been \ erv good 
Now, what is tins investment climate1 
It is a kind of jari/n  loped over a 
period of time and it is cultr Mi Bnlaor 
sone spokesman of Mi  lata  who 
talk abcutit Fustly Iweild like the 
hon ble Membcis to underst uid that the 
total investment in tit ectnomy which 
the Jarije corpoiate pri\al< s< < tc r m the 
country is concerm d with is only between
10 to 12 per cent  \ cl lhe> go on raising 
thc&e danget signals (InUritif tons)

The first thine when one speaks ibout 
the mvestnunt climate is to lcmexnber is 
that the large corporate private sector’s 
total investment 1* 10 to 12 per cent 111 this 
countrV  The bulk of the investment, 
namely 50 per cent of the investment com­
es from the household or the non-corporate 
sector—mdiuduals, small people cottage 
units, mochis, cobbler* Hr r,o pci cent of 
the investment in this countiv is in this 
small scale sector  Bui their investment 
climate nobody discusses They have got 
jobs through the KVIC or in the handloom 
sector, but nobody talks ahot t it her awe 
those poor people do not control newspap­
ers or the economic journals  It is the 
spokesmen of these  financial  papers 
which sa> that the investn ent climate, is 
bleak or HCCI says that the investment 
climate is bleak  1 hey must remember 
that thcv are concerned with onlv 10 per 
cent of the total investment  Forty per 
cent of the investment is in the public sector 
in this country  Let there be no fooling 
about with figures  I et n© danger signals 
be raised—as Mr Vcnkataraman was 
trying to do it the dav before yesterday 
that I am trying to cieate confusion 
Have I1  Has investment gone down 
during the last two years’ Why don’t 
you open the financial columns of any 
newspaper and look at the figures in respect 
of the Stock Exchange, the temple where 
big biwiness worships morning, noon and 
night  The Stock Exchange which is the 
baro-meter of their success as well as their 
fotjure  The position of stock exchange 
was never good as it is today. This only 
means that the policies on Industry which 
my government is pursuing arc the rjgfct

e
rfictes and they are stimulating  growth, 
ut  the Industry ha# a tendency  to raise 

danger signals merely to  ask for mope 
concessions  I have yet to see an  industry 

list who say* that we never had it so good 
or who even sa\s that we are doing well, 
I have ye I to see an mdusnalist wr p doe* 

not ask for more concessions In excise and 
axes As a  trade  unionist I have not 
seen him and as a Minister also I have not 

teen  him
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(Sbrl George Fernandes]
Sir, here wa have tome spokesmen and 
the newspapers also  sometimes  talk 
ab}jt th- mvritment climate  getting 
bleaker and bleaker  What are the facts* 
Tie y*ir before when 1 was appointed 
Minister of Industry the stock exchange 
zoomed  down but a fortnight later it 
start* i  picking up  The moment I 
cleard the Tata Thermal Power Station 
they* thought  that things are all right, 
but the moment I talk of a certain unit of 
Tatas to be taken over then I am a dishon­
ourable man Sir, last vear I cleared Rs 300 
crores worth of licences of tnr Birlas, then 
I am an hon’ble man but if 1 say that in 
Gwalior Rayons m Nagda, Birlas have a 
caparitv of 38,100 tonnes which is unlicens­
ed then I am a dishonourable man  If I 
sat that a Birla factory exists m Kerala 
-which is unauthorised and where govern­
ments has been treated with contempt 
■over a period of twelve years and in which 
the government colluded from the then 
Prime Minister downwards, then, it is said, 
Mr Fernandes must be having motives ' 
This is how things have bren said  Let 
us not, therefore, fool ourselves
UltimuHv how loes one assess the m- 
vestm-nt climate  It is from the moneys 
that are spent  In the vt 1 y hrst vear of 
mv taking over c ment consumption went 
up b/ 7 p r cent  In the second year it 
wen* up by mother 10 p*r rent  This has 
b*en a coinra jund 1 itt of growth of de­
mand

Sr 11 11  v ry urst year of the Janata 
govern n-nt taking over, steel consumption 
w*nt u > bv 1} per cent and m the second 
year it went up by 10 per cent  This is 
again a  conpound rate of growth  If 
you want to see how th/* capital market has 
operated capital raised in the market in the 
financial vear 1974-75 was Rs 61 crores, 
in *975-76 it was Rs Q3 crores, m 1976-77 
it was Rs 8a crores  and  in  1977-78 
it  was  ao all  time record of  135 
cr ires of r 1 >ees  Who savs that *he tn- 
veum-nt climate is buP In 1978-79— 
il t)D ce nb —oiivatr cipital raised 

in thi* market is Rs 92 , crores and when 
tiestitisticsoftlien mining1 threi months 
can.* m it will bt another record year

Sit  the n imb-r of mdistrial licences 
applications that w<"  nuivfd m 1976— 
the last y? ar of thr dvnamic decade wai 
90* whereas in 197ft 70 11 ,,f 1 302  The 
disbursements made bv the financial insti­
tutions in 1976 77 wei e to the tune of Rs 590 
crores whereas in 1977 78  the figure is 
Rs 694 crores  This is an increast of 16.3 
per cent The impoit  licences gnen by 
GCIE f >r camtal  go > Is m 1976 77 were 
for Rs 510 crores, m 1977 78 it came to 
Rs 531 crores and upto February, 1970 
the figures is Rs 495 crores The capital good 
imports that were approved in 1976 were 
worth Rt 158 crores, m 1977 it was Rs. 
*73 crores and m 1978 it is Rs 195 crores.

Import of capital goods is an indication 
of the investment taking place as well as 
the  health of the market  The actual 
imports of capital goods m 1974*75 was of 
the order of Rs 733 crores whereas 1 n 1977*7 
it increased to Rs  1,158 crores And yet 
evervbody speaks of sluggishness 111  the 
market  ([Interruptions)

Sir, industry is making an  effort to 
suggest that the policies that we are pursu­
ing are not conducive to growth  The 
statistics and figures are all there, but again 
they twist them and say that production has 
actually  not gone up even while it has 
gone up b> about 8 per cent during the 
last year

MR SPEAKER * How much more tune 
will you take? The House is to take up 
the Demands for Grants of the Ministry 
of Commerce

SHRI GEORGL FERNANDES  Sir, 
I will be concluding shortly  I will now 
deal with some of the more important 
points raised by the hon’ble members

Now, Sir, Mr Vt nkataraman m the 
courst oi his sp< crh itfcritd to appto- 
pnatc technology ’  lie nude, a numbtr of 
points  I have all eady dealt with some of 
them but about appropriate technology. 
I was re illy hurt  I must  expiess mv 
tremendous disappointment at the way he 
dealt with the  question of ’appropriate 
technology’  While  dealing  with  this 
subject he was to say that ’appropriate 
technology’ was a form of neo-impcrialism 
He said ‘In fact, it is neo-imperialism and 
on this they are spending a lot of money”. 
He further went on to quote from an article 
m the 'Hindu' about something or the 
other  Then, he said  "I know the gusto 
with which the new theory of ‘appropriate 
technology’ is being spread  In fact one 
of the things which they do is that they 
brainwash some of our civil servants, they 
brainwash our technologists and see to it 
that the developing countries are kept at 
a  backward level”  Sir,  “appropriate 
technology’ is not the invention of neo* 
imperialism  Mahatama  Gandhi was
called the running dog o f imperialism 
That is what I was reminded  of when 
Mr Venkataraman made that point  I 
am not saying that this is what he was 
trying  to  convey  But  I  was
reminded  of dial piece of Slander 
That was the choid that was suddenly 
struck in m< for the teason that the appro­
priate. technology is what Gandhiji taught 
The ‘Charkha’  is the most appropriate 
ttchnology  the bullock cait is th' most 
appropriate  technology  There are *s
large number of bullock-carts than railway 
and roadways  m  the country There 
is more power generated by the bullocks 
than by all your power stations in the coun­
try  Which is the appropriate technology/
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M r. V en k a ta ra m a n  to m ak e a 
^'sweeping sta tem en t lik e  this. I can n ot 
understand. I  c a n  u n derstan d  i f  h e says 
that w e sh o u ld  h ave  d iscussion on a p p ro ­
priate tech n o lo gy . I a m  p rep ared  to d eal 
with this p o in t, b u t M r. V en k a ta ra m a n  
made such  a  sw eep in g  statem ent w h ich  w as 
least exp ected  o f  h im . I w an t to 
mention this becau se I w as terrib ly  uPset 
and I w as te rrib ly  h u r t w h en  he m ad e 
this statem ent.

N ow , S ir , h o n . m em bers h ave  ra ised  
a lot o f  poin ts. I w o u ld  lik e  q u ic k ly  
to run th ro u gh  the vario u s qu estions ra is­
ed b y th em . .

me
up 

I try I h ave  a lre a d y  d ea lt  w ith  the p oin ts 
made b y  M r. K u la n d a iv e lu .

' M rs. P a r v a th iD e v i referred  to  L a d a k h ’s 
developm ent problem s. I h ave  a lre a d y  
dealt'w ith th at yesterd ay  d u rin g  the course 
of Q u estio n  H o u r, a n d  I w o u ld  lik e  to 
assure the h on . M em b e r th a t  w h en  w e 
take up in  the course o f  th is y e a r , the in d u s­
trial d eve lo p m en t o f  o u r m ore b ack w ard  
regions, L a d a k h  w i l l  c e rta in ly  be on  the 
agenda o f  the M in is tr y .

M r. K a c h a r u la l H em raj J a in  referred to 
Ferro M an gan ese  p lan ts a n d  also talked  
of the k in d  o f  w o rk in g  co n d itio n s in  w h ich  
workers w o rk  th ere. M y  view s on take 
over are  v e r y  w ell-k n o w n . I f  it  w ere a 
simple issue, it  w o u ld  in d eed  h ave  been a 
d fferent m atter. B u t it  is n o t th at sim p le  a 
matter to  take over. I  am  sure the hon. 
Member w i l l  u n d erstan d . W h a t  are  the 
sectors ? W h a t are  the key-sectors ? W h a t 
are the p rio rities  ? T h e  q u estion s need  
consideration before w e th in k  o f  n a t io n a li­
sation. I am  sure the h on . M em b e r w i l l  
understand th at w h a t is  n o w  necessary 
to do is to see th a t the ex p lo ita tio n  o f  la b ­
our b y  the ow ners o f  the ferro m an ganese 
plants is stop p ed. H e  also referred  to a 
paper m ill in  B a la g h a t. W e  are presen tly  
discus.sing the p ap er in d u stry , the k in d  
of people for the in d u stry  th at w e sh ou ld  
have in  the n e xt five years a n d  I hope 
Balaghat is on e o f  the p rojects w h ic h  w e 
shall d ea l w ith .

M rs. J a y a la k sh m i referred  to W I M C O . 
1 have to u ch ed  upon' th at p o in t a lre a d y . 
She w an ted  a  ca te g o rica l answ er w h eth er 
1 have a lre a d y  o rd ered  a n  in v e s tig a tio n  in to  
the S iv a k a si s itu a tio n . A s soon as I read  
the rep ort in  the ‘Business Standards’ a  few  
days ag o , and  it  a lso  re fe rr e d  to the In d u s­
trial D ev e lo p m en t and  R e g u la tio n s  A c t, 
I did ask for an  in v e s t ig a t io n  in to  the w h o le  
structure o f  the S iv a k a si In d u stry . T h e  
mom-nt I  g et .any re p o rt on the S iv ak asi 

situ ition , I sh a ll c e rta in ly  a c t on  th at.
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S ir , she a lso  referred  to soft loan s for 
. h an d loom s. I h av e  a lre a d y  e xp la in ed  the 
k in d  o f  th ru st th at w e h av e  g iv en  to h a n d ­
loom s an d  I w o u ld  lik e  to assure th e  h on . 
M em b er th at m o n ey  is n o t the con strain t. 
W e  shall ensure th at m o n ey is not the 
con strain t w h ere the d ecen tralised  sector is 
con cern ed, w h eth er it  is h an d loom s, h a n d i­
crafts, or w h eth er it  is a n y th in g  th at is 
ru ra l or cottagp, m oney sh all n ot be a co n ­
sid eratio n . A l l  m onies w il l  be m ad e a v a il­
a b le  and  a ll th eir problem s w i l l  be re­

so lved .

M r. B ega  R a m  C h a u h a n  spoke a b o u t the 
‘ k ap a s ’ p rices. I  w o u ld  lik e  to in form  h im  
a n d  oth er hon.. M em b ers w ho raised 
the cotton  p r ic e  question
th at, fo r the first tim e, this year w e h av e  
targeted  to p ro cu re  15 lakh  bales o f  cotton. 
F o r the first tim e this y e ar, the C o tto n  
C o rp o ra tio n  o f  In d ia  is  b u ild in g  a  buffer 
stock o f  cotton . W e  h a v e  a lso  a llo w ed  the 
exp o rt o f  som e cotton . W ith  a ll the m ea ­
sures w e  h a v e  taken  I  am  h a p p y  to sa y  
th at the p rices o f  cotton  h ave  stab ilised . 
T h e re  is a discussion c u rre n tly  g o in g  o n , 
in  the co n text o f  the M ah ara sh tra  m on o­
p o ly  co tto n p ro cu re m e n tsc h e m e, as to w h a t 
k in d  o f  fu tu re  p ro cu rem en t p o lic y  w e  
sh ou ld  ad o p t. I w o u ld  lik e  to assure the 
H ou se th at m y  M in isti’y, w h ich  is con cern ­
ed w ith  the cotton  g ro w e r m ore th an  it  i& 
co n cern ed  w ith  th e  m ill-o w n er, because 
the cotton  g ro w e rs a re la rg e r in  n u m b er a n d  
a re  the w eak er ones a n d  th ey  n eed  
p ro te ctio n , w ill  on the basis o f  the e xp e ri­
en ce th at w e h a v e  g a in ed  d u rin g  the 
course o f  this cu rren t y e ar see th at the 
p ro blem s o f  the cotton  gro w ers are  tack led . 
W e  are  on this jo b .

S h ri S u n n a  S ah ib  w as to ra ise  the qu estion  
o f  b ackw ardn ess a r d  a  n u m b er o f  oth er
h o n . M em b ers from  oth er States a lf o su g g ­
ested th at th eir d istricts m rs t  be declai ed
as b ack w ard . H on . M em b e is  fro m
K a r n a ta k a , K u a l a ,  M a d h y a  P rad esh, 
R a ja sth a n , e tr. w ere  a ll c la m o u rin g  fo r
v ario u s d istrid r, I0 1 e df c la rcd  b a c k w a rd .
T h e  h o n . M em .ber fi 1 ro K a r n a ta k a  re ferr­
ed  to the K a rn a ta k a  G o v ern m en t h a v ir g
sent certa in  proposals to  m e to d ec lare
fo rty-o n e  areas as b a ck w a rd . T h is  m a t­
ter also cam e up in  the m e e tir g  o f  the
M em b ers o f  P a rlia m e n t fro m  K a rn a ta k a
th at I h a d  w h ere  the In d u stry  M in ister  o f
K a rn a ta k a  w as also presen t. I p o in ted
o u t th a t firstly , I h a d  no a u th o rity  to d ec­
la re  those areas as b ack w ard  w h ich
th e y  w a n te d  m e to d ec lare . S eco n d ly , 
howr d id  the w'hole co n ce p t o f  b a c k w a r d ­
ness com e a b o u t?  T h e P la n n n g  C o m m is­
sion  m ad e  a  p rop osal to the C e n tra l
G o v ern m en t. T h e n , the C e n tra l G o v e rn ­
m en t asked  the States to te ll th em  w h ich
w ere  the d istricts to b e  d ec lared  as b a c k ­
w a rd . C o n seq u e n tly , 6 d istricts  in
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e ach  State w ere d e c la re d  b a c k w a rd  o n  the 
re co m m en d a tio n s o f  the State G o v ern m e n ts. 
T h is  w as do ne five  o r s ix  years ago. T o ­
d a y , i f  it  is  n ecessary to ch an g e it , it  w i l l  
h a v e  to be d iscu ssed w ith  the State C h ie f  
M in is te rs . I  h a d  a  d iscu ssio n  a b o u t this 
w ith  the P la n n in g  C o m m issio n  re ce n tly  
a n d  the n e x t m eetin g o f  the N a t io n a l 
D e ve lo p m e n t C o u n c il,  I  h ope  , it  w i l l  be 
po ssib le  to p u t th is  item  o n  the agenda so 
th a t w e d e cid e  o nce a n d  fo r a l l  as to w h a t 
a re  the pa ram e ters w it h in  w h ic h  we d ecide 
w h o  is b a c k w a rd  a n d  w h o  is not b a ck w a rd . 
W h a t  are  the su b sid ie s  that s h o u ld  be g iv e n  
fo r the b a ck w a rd  d is tricts  ? W h a t  h ap p en s 
to those d is tric ts  w h ic h  h a v e  so fa r  got 
the su b sid ie s as b a c k w a rd  d istricts  ? W h y  
n o t go in to  those d is tric ts  w h ic h  h a v e  n ot 
been d e c la re d  so f a r ?

So fa r as K a r n a t a k a  is  co n ce rn e d . I  
w o u ld  lik e  to te ll the h o n . M e m b e rs , a n d  
I  m a d e  th is  p o in t  w h e n  I  m e t the M e m b e rs  
o f  P a r lia m e n t  fro m  K a r n a t a k a  a lso , that 
th e y h a v e  in d ic a te d  fo rty -o n e  a re a s. E a c h
a re a  re vo lv e s  r o u n d  a b ig  c it y  lik e
M a n g a lo re , U d ip i,  M y s o re , D e v a n g e re , 
H u b li ,  D h a r w a r  a n d  th e y d e m a n d e d
t h a t ta lu k s  s u r r o u n d in g  these tow n s m u st 
be d e c la re d  b a c k w a rd . T h is  is  a  p ro p o sitio n
w h ic h  is  n o t c o n d u c iv e  to the d e v e lo p ­
m e n t o f  b a c k w a rd  re g io n s. H o w e v e r, 
as I  s a id , w e s h a ll h a v e  th is  m a tte r e x a m in ­
e d in  c o n su lta tio n  w ith  the P la n n in g  C o m ­
m issio n  a n d  la te r on in  c o n su lta tio n  w i h 
the C h ie f  M in is t e r  a n d  then see i f  w e need
to take a n ew  d e c is io n  o n  th is. M y  o w n
v ie w  is  th a t a  n e w  d e c is io n  needs to be 
taken .

T h e  h o n . M e m b e r a lso  m e n tio n e d  a b o u t 
the co m m iss io n in g  o f  the n e w s p rin t  u n it  
in  K e r a la .  W e  a re  h o p in g  to co m m issio n  
th a t u n it  b y  the e n d  o f  this y e a r. T h e re  
a re  p ro b le m s a n d  these p ro b le m s a re  p r i ­
m a r ily  betw een the w o rk e rs  a n d  w o rk e rs. 
E v e r y  w o rk e r  o r  e v e ry  p a r t y  w an ts to set 
u p  a  co o p e ra tiv e  s o c ie ty  o f  its  o w n  to take 
th e  la b o u r  c o n tra c t. T h is  is  a  v e r y  
u n fo rtu n a te  s it u a t io n . T h e  State G o v e r n ­
m e n t has g iv e n  us tre m e n d o u s c o o p e ra ­
t io n  in  th is  a n d  I  h ope  th a t b y  the e n d  o f  
th is  y e a r, w e s h a ll be a b le  to co m m iss io n  
t h i t  u n it .  H e  a lso  m ad e  a p o in t  that 
there is  no p u b lic  secto r u n it  a t  a l l  in  
K e r a la .

S H R I  V A Y A L A R  R A V I  : W h o  s a id  
t h a t?

S H R I  G E O R G E  F E R N A N D E S  
S u n n a  S a h ib .

S h ri

S H R I  V A Y A L A R  R . W I  : I n  h is  o w n  
c o n sti tu e n c y , there a re  tw o o r thre e.

S H R I  G E O R G E  F E R N A N D E S  : Y e s . 
A p a r t  fro m  the cem en t u n it  th a t is  com " 
in g  u p , the re  is the in s tru m e n ta tio n  unit> 
I T I ,  there is  the H M T  u n it  a t K a la m a s -  
s e ry , a n  H M T  W a tc h  u n it  is  c o m 'n g  u p  in

C a n n a n o re , a  n e w  S h ip  B u ild in g  Y ard  is 
c o m in g  u p , the H P C  m am m oth news­
p r in t  p la n t  is  g o in g  to be there. The 
h o n . M e m b e r w i l l  u n d e rsta n d  that we 
a re  d o in g  a l l  that we need to.

S h r i M a n o h a r  L a i  talked o f TA FCO , , 
J a ip u r  U d y o g  a n d  K a ila s h  M i l ls .  T A FC O  
is  a  b e a u tifu l u n it ,  b u t it  is  in  a very bad 
state. W e  n ee d  the co o p e ratio n  of every­
b o d y , p a r t ic u la r ly  o f  the tra d e  unions there. 
W e  a re  d o in g  a ll  th a t is necessary to see 
th a t it  is  set r ig h t . A b o u t the take-over of 

J a ip u r  U d y o g  a n d  K a ila s h  M ills ,  the mat­
te r is  c iu -re n tly  u n d e r  co n sid e ra tio n  of the 
G o v e rn m e n t a n d  I  h o p e , it  w i l l  be possible 
to take a  p o s it iv e  d e cisio n  in  this regard.

S h r i R a c h a ia h  re fe rre d  to the import of 
w atch es. W e  n ee d  to im p o rt  watches, 
be ca use  the re  is  s m u g g lin g  o f  watches. 
A n d  w e im p o rt  w atch es o n ly  to prevent | 
th e  s m u g g lin g  in  w atch es. I  am  sure, he 
w i l l  u n d e sta n d  this.

S H R I  V A Y A L A R  R A V I  : Y o u r  H M T  
is  p ro d u c in g  w atch es.

S H R I  G E O R G E  F E R N A N D E S  : It  is 
th e y  w h o  a re  im p o rt in g  and  marketing 
the w atches.

T h e n , there a re  two o r three more points 
w h ic h  h a v e  been  ra is e d  p a rticu la rly  by 
C o m . H a id e r .

M r .  H a id e r ’s p o in t  w as that we are goinj; 
in  fo r m u lt i-n a t io n a ls ,  p a rtic u la r ly , West 
G e rm a n  m u lt i-n a t io n a ls . H e  cited cer­
t a in  sta tistics  o f  h o w , la st year, out of 273 
c o lla b o ra tio n s , o n ly  70  w ere for industriii 
m a c h in e ry , a n d  the rest, o f course by 
im p lic a t io n , w ere fo r the non-esseriials.| 
E v e r y  y e a r, in  th is  c o u n try , on an average| 
a b o u t 2 50 to 3 0 0  fo re ig n  collaboration" 
h a v e  been e n te red  in to — not by Mrl; 
F e rn a n d e s . T h e  to ta l foreign  collabora-. 
t io n s  before M r .  F e rn a n d e s entered ihe| 
M in is t r y  o f  In d u s t r y  w as 5440 including 
siem ens. A n d  to d a y , as before , we get 
a b o u t  30 0  fo re ig n  co lla b o ra tio n  applica­
tio n s th a t a re  c le a re d  a n n u ally. Last|j 
y e a r, w e c le a re d , 3 0 7  ; the year before, we 
c le a re d  3 6 7 ; a n d  in  the last year of their 
G o v e rn m e n t, th e y cle a re d  2 7 7 ; and in the 
p e n u ltim a te  y e a r o f  th e ir  Governm ent they 
c le a re d  3 5 9 .

T h e r e  is  a  co n sta n t p o in t being made 
a b o u t  W e st G e rm a n y . I  do not l;now 
w h a t is  w ro n g  w it h  W est Germany 
o r w it h  W e st G e rm a n  technology. , 
w o u ld  lik e  to k n o w  w h a t  it  is, bttam
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there is a constant refrain about West
German technology. W e are building
a bridge over the Hooghly. (Interru­
ptions). The consultancy to build this
bridge o v e r  the H ooghly was given to a
British firm. Last year, the Chief Minister
of West Bengal came and met me, and said:
■“We want a West German firm’ . He had
negotiated with the West German firm; and

I today, the West German firm has been
hired, by the West Bengal Government
to supervise not only the work o f  the British
consultants, but also to supervise the work
o f  every Indian supplier o f  material and
men to build the bridge over the H ooghly,
Am I to presume that M r. Jyoti Basu is a 
West German agent? Am  I to presume
that because there is a limit to everything
3 would like to know.

3H R I D IN EN  B H A T T A G H A R Y A  : 
W e have no com plaint about the technical
aspect. About technology, we have no
■complaint.

SH R I G E O R G E  FERNANDES : I f
the Marxist Government goes for West
<ierman technology, that is in the national
interest, but i f  the Janata Government
wants West German technology, it is not
in the national interest? W hat is this
log ic  ?

SH RI V A Y A L A R  R A V I : They give
■more m oney to Socialist International.

SH RI fG E O R G E  FERNANDES : I
<do not know what the hon. M em ber is 
trying to im ply. The hon. M em ber has a
tremendous capacity to be highly irres­
ponsible. I am proud o f  the Socialist
International. The Socialist International
fought for the restoration o f  freedom in
m / country. I am proud o f  m y life long
association with the Socialist International.
And I would like him to know that
when his leader was the Prime Minister
she tried her best to become a part o f  the 
Socialist International. It was another
matter that the Socialist International
discarded her.

I will give aa^ther illuitration, abDut 
•this wliDle saiping that goes on. O nce and
fo- all o n : maU ka ^w w in  is who, and who
is where. Tae WeU B e n jil Government
tod iy  h n  o :d ;re d  g i i  turbines from
E-iglish Electric.

S S i t  B. S a ^ N S V ’iA.N AN D (G iik -
i o i i )  : W ny sh^ald he b.-ing in that here?

M R . SPEAK ER : Y ou  have criticized
t im .

F E iX X N D S S  : Y o u
-have made an attack. I need to reply.
^^Interruptions)..........

SH R I V A Y A L A R  R A V I : (Ch ir-
yimkil) : On a point o f  order. Sir.

M R . iSFEAK ER : Whenever, you
want to speak, you say on a point o f  or der.

SH RI V A Y A L A R  R A V I : He is pre­
senting and defending his Demand. H e
has to speak with reference to Indiao
conditions.

M R . SPEAKER : It is a not point o f
order M r Ravi. You know that it is not a
point o f  order.

(Interruptions),

SH RI G EO RG E F E R N A N D E S : 
The West Bengal Government had placed
an order to the tune o f Rs. 19 crores
on an English firm and the contract in­
cludes British engineers coming not only
for erecting the plant but also for main­
taining it.

{Interruptiom)

SH RI SO M EN A TH  CHATTERJEE :
H e is making a charge against my G o­
vernment.

M R . SPE AKER : No charge he had
made. Now I am on my legs. He did
not make any charge.

[Interruptions)

M R . SPEAKER : He was merely
citing an example.

[Interruptions)

SH RI G E O R G E  FERN.ANDES : I
am making no allegation.

MR.SPE\KEP%. : No. allegation has
been made.

[Interruptions)

SllP a  D IN R N  B H A T T A G H A R Y A  : 
BHEL sm 'jlied  turbines for which we
are suffering.

[Interruptions)

SH RI G E O R G E  FERNANDES ;
I am prepared to debate BHEL separa­
tely with the hon. Member. Firstly,
it is not BHEL which supplied all the 
turbines: and secondly, i f  the hon.
M em ber’s point always has, been that 
BH SL is indeed super, that it is capable
c l  putting up everything, that it does
not need any foreign collaboration, why
is he now complaining about BHEL ? 
They com plain, each one o f them com ­
plains, that it is inefficient, ineSTective 
and that it is not able to do the jo b ;
and yet all o f  them fell me that there should
he no collaboration. You are contra­
dicting your self moment to moment.
There is a lim it to this contradicatioru

[Interruptions)
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MR SPEAKER • He is not making 
a charge at all

(,Interruptions)

SHRI SOMNATH CI1A1 I J R J t F  
The hon Minister «  aware as to how 
the West Bengal aijjd the entire no'th ea»t 
region has suffered due to improper plan­
ning end misn anagement of ihe power 
project during the dynamic decade. 
We had faced such a situation and we had 
to mcrcase production

MR SPI-AKFR He does not com­
plain He is merely saying tlii thing

SHRI SOMNATH C H V m R JH . 
Then fore, we \ ad to go and purcha'e the 
generator

SHRI GEORGF JTRNANDIS I 
am justifying it

MR SPEAKFR He is ustifying 
what you are doing

SHRI SOMNATH CHA7 1 LKJFF 
We lave rlreadv made cur pcsiticn very 
clear

(Interruptions)

SHRI GFO RGt I-rRNANDES 
I am justifying it I am not calling 
Comrade Jvoti Basu a West Geiman 
agent 1 im not callug him » Buti&h 
ager t I bchr\c that U  is i  nationals 
who is doing a gcod jnb for W<st Bn gal 
and lot the < c unttv

(.Interruption0

MR SPFAKXR Order order no

SHRI GEORGE ILRNANPLS 
He is doing a good |cb I believe that 
comrade Jvotirmov Basil is doir (, a n ig 
mficient job th* lie n <d<« ti inptrt 
these turbines that he needs to import 
them from Brit un that he needs t ha\ e 
We't Geiman collaboration to supervise 
the Hoo*jhly bridee I bi liev < that ct mi ad* 

Jyoti Basu is acting m tht best interest 
of the northeast region and of W t st Bengal 
I am only saving that just like rrmrodc 
Jyoti Basu is actinp in the national inteiest
I  am also ictmg m the b« st int< test of the 
countt\ Do not have adoubh standard 
(Interruption0 Now I have to deal with 
comrade Haider s other point Ht said 
that our of 273 onlv 73 weie for industrial 
maehiner> Mav 1 point out to Comrade
II  alder mav 1 re lutst comrade Hildei in 
*tu Iv the list of the industrv w sc break­
up of foreigi col labor iti ins vvl er h< 
Will find that even collaboration tl at 
has been grpnted—I have statistics of 
1969 when I was m Parljamert of 1971 
onwards, when I was in the opposition, 
of 1975-76 when I was iu prison and for

the last two years when I have been in 
this Government—the collaborator s We 
have cleared have been in the area of 
meteorological industry, boiler, cement 
plants, electric equipment, transportation, 
industrial machines, machine tools, chemi­
cals and .fertiliser These are the aiea* 
where collaboration has been securcd 
and not m consun er industry not / tt> 
produce icecream, aot to j*roduce bratsiciee

AN HON MEMBER What al out 
hotel industry ?

SHRI GbORCL FERNANDrS 
I am «ure, the hon Member is aw tie 
of the if’ct that there have been collabc 
rations in the field of hotel for the last i 
years or 20 years All that I have don* 
is that to pursue a cei tain polu y 111 \vl icl 
I do not discriminate I do rot 1 ave a 
di«u lminatery mind If theie are alrce^v 
collaborations and if 1 atas feel tl e nerc1 
for a collaboration ll Obeiois If el tie 
wed lor a collaboration, and thei if theie 
is a new chain that is coming up ai d if it 
feels the need foi a collaboratic n then I 
shall not say latas willhave it Obeiois 
will luve it and srme om will not have 
it I shall not discriminate m this way

Theie is one point which nas been 
thrown at me repeatedly in this House 
and outsidf and that relates, tr BHEL s 
for ner chairman Mr Raghavan I am 
supposed to havt remove1 Mr
Raghavan foi various r asons and a 1< t 
of pc iplt havt been talking abcut this 1 
shall de>l with it at tht appropriate 
timr but because comrade Haider touch* 1 
this otl er pc int oncc for all I slioulr' like 
to clarify it I'vcryon* knrws that I 
nevei gave a g jod c HI to Mr Raphavanai 1 
di 1 not also throw 1 1m out ffUri filtcen 
davs (Interruptions, Please biai
with me, this rapaeitv is immense tl f 
capacit\ of people to distort and to use 
a certain statement in this way

(Interruptions

During tht debate on the demand 
for grants ol my Ministry last year around 
this time when theic was a lot of hue 
and cry m the country that the salaries of 
top managers m the pr vate sector should 
not be reduced because that was the onl\ 
incentive available to th<m I mad 
this point during the course of my reply 
tc the dtbate last year and I satd

The only point is what are the in­
centives* Without incentives, it seems 
that they aie unable to do anything 
We havt been discussing whether there 
should be some kind of ceiling on the 
salaries of directors and top executives 
of the companies, etc This has been 
discussed Government is formulating 
some policy on this It will take wait
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time.  It is  about the wages incomes 
and price policy. But there is cons­
ternation  all around  the corporate 
circles in this country  Incentives are 
not  given to the public sector. We 
have  certain ceilings  on  salaries-— 
Rs.3500. I always raise this question 
with the people in the private sector. 
iBHEL’s production this year is 550 
crores  and the profit is about Rs. 75 
■crores. That is BHEL's performance, 
no matter  what complaints  p“ople 
have. You have  BHEL’s  Chief Ex­
ecutive being paid Rs 3500 or 4000 
a month and he does a good job and 
here I am told that the private sector 
‘companies which  are  taking  every 
kind of incentive,  export incentives, 
import incentives and what not, wh<ch 
are  living  on  incentives  will 
tell  as  that its managing director, 
its chairman,  cannot function, cannot 
work h s best unless he is given Rs.
15,000  or Rs. 2o,ooo. This  whole 
system is not acceptable to me."

SHRI  VAYALAR RAVI •  If you 
want that I have got the speech with me.

SHRI  GOERGE  FERNANDES  : 
"You produce  the  chit. I have been 
q̂uoted in season and out of season that 
I gave Mr. Raghavan a good chit and 
threw him out  Produce that good ch’t.

I have one last point which I have to 
deal  with ...........(InUnufiltons)

MR. SPEAKER : I am not allowing 
anybody; this is not the way.

He has  already taken one and half 
‘hours.

SHRI  GEORGE  FERNANDES : 
Two points were made by Mrs  Parvathi 
Krishnan and Shri  Bedabrata  Barua;
I do not find Mr, Barua here  Mrs. 
Parvathi  Knshnan  talked about John 
"Morley; she is from Cambridge and she 
quoted John Morley: ‘the proper memory 
For a politician is the one that know* 
what to remem’jer and what to forget.’ 
This is an advice which Mrs Parvathi 
Krishnan should not give to me; it should 
“be followed by her.  you need to remem­
ber certain things; you need to forget 
vour support to the dictator; you need to 
forget the statement by my fr end. very 
dear friend Comrade S A Dange: ‘Emer­
gency is more important; bonus is not 
It is politic ans who make these state­
ments —they need to remember certain 
-things an-i they need to forget certain 
things  I have no reason to forget any­
thing. I have stood for certain values 
and a certain economic, political ana 
■social  bhitosophv and I continue  to 
believe  in it and I shall continue  to 
■believe  in it. I may have problem*

the party, m the government, in the 
country,  but I assure the hon. member 
that I shall not forget what I have learnt 
over the years of how best to serve the 
interests of the people of my country. 
She also referred to many other things— 
about energy, how m West Bengal while 
things  were really tfoing from bad to 
worse, the Mtn;»ter of industry was not 
concerned—how m Tamilnadu the Minister 
of Industry was  not  concerned. A 
little while ago there was a question 
which my fr end Shri Nanjesha Gowda 
raised about someth ng that had hap­
pened  in Karnataka. Earlier in the 
morning there was a discussion here on 
a  Calling Attention about Jammu and 
Kashmir and one had to see the way 
members raised their voices and the way 
they sa d : 'you have no business to in­
terfere *

15 hri.

There are  State Electricity Boards.
I  can give them support  Every knd 
of support that the State Governments 
have asked me for I have provided them. 
The kind of interaction my Ministry is 
having in the case of West Bengal, I had 
talked not once, but half a dozen times 
to the Chief Minister and the Finance 
Minister and others concerned there.
I sent the best available men from BHEL.
I sent the Secretary, Heavy Industry.
He went and met the Chief Minister 
and we have been able to provide every 
kind of assistance that they sought for.

Comrade Haider said that the jute strike 
took place and I  did  not intervene. 
Comrade Jyoti Bosu  told me that if he 
needed ray help, he would ask for it.
I offered not once, but three times—orally, 
in person and in writing, and yet if it is 
held  against me.........(laterruptum)

Comrade you were not here when 
Comrade Haider made speech yesterday. 
He had criticised me yesterday on that.

[Interruptions)

Then you must correct your Member, 
you must educate your Member.

(Interruptions)

My friend Shri Bedabrata Barua had,
r(course, very interesting points to make. 
He spoke about every Ministry excepting 
the Ministry of Industry. He made a 
point that we are importing fbodgrains, 
that we are importing salt, that we are 
importing cement that wr are impor­
ting everything  I would like the hon. 
member to know that we are not ’im­
porting salt. We are looking for export 
markets for salt. We have had an ’ 
exoellent ptoductitta U>f r«Ut.  Wte  H
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finding export markets for this. W e are 
exporting, not im porting foodgrains. W e 
are buying oil from the Soviet U nion 
and selling them rice. For the first time 
there has been an enquiry from Europe 
for w heat and w e are considering whether 
we should sell wheat. W e are selling 
food in the market today and not 
buying food.

Shri Barua is always confused, always 
wrong in his information, always just 
not there. Even now he is not there.

H e spoke about Phillips producing 
300% above the capacity. Yes, when you 
were in G overnm ent, this is w hat hap­
pened. Shall I tell you w h at I have 
done— :apart from asking Phillips for a  
show cause, H .M .T . has entered into a 
collaboration w ith  Tungsram  o f H ungary. 
V ery  soon H M T  Tungsram  w ill be the 
India’s largest m anufacturer o f bulbs. 
W e shall elim inate step by step the 
foreign monopolies that have been ope­
rating in the country. W hen you were 
in Governm ent, you allowed them to 
grow .,

T here has been a lot o f uninformed 
criticism. T here has. been a lot o f  political 
criticism, p articularly  from m y friend 
comrade H aider. I do n ot k n o w ..

S H R I S O M N A T H  C H A T T E R J E E : 
W hat about .my constructive pom t ?

S H R I G E O R G E  F E R N A N D E S : 
A ll your constructive points I haye 
accepted, and even o f comrade Haldfer’s.

Outside, this. House, a ll the problems 
that he has and a ll the problem s where 
he needs atiy assistance from  m e, thete 
has been no problem  to solve. But I 
do not know w hat happened w ith com­
rade H aider yesterday. H e went a t a 
tangent. H e even said that I have written 
on some Balm er Law rie’s file that the 
workers shall not be paid and that the 
officers had com plained about it and the 
U nions have made public statements. 
I have nothing to do w ith Balmer Lawrie. 
Balm ef Lawrie is under the adminis­
trative control o f the M inister for Petro­
leum  and Chem icals and not under the 
control o f  M inister o f  Industry. Somehow, 
yesterday, he was obsessed w ith  me and 
he attacked me— left, right and centre 
w ithout any concern for the fact.

Sir, I think I have dealt w ith a ll the 
points.

I shall m ake one final observation and 
I  then conclude. I believe th at the 
Industry M inistry has done m agnificient 

.jo b  during this last year. I am  yen ' 
proud of the men in the Ministry in

the various public sector undertakings 
and in the field. 1 am also proud of the 
workers and indeed o f  the entire 
industrial world which made it pos-'ible 
to produce and to attain a giowth rate of 
8 % . O u r effort in the current year, through 
the various mechanisms that we have 
set up and through the new mechanisms 
that we shall now set up is to monitor 
industrial growth, to do aw ay with all 
the bottlenecks and to see that industrial 
production in the current year is not 
only m aintained at last year’s level but 
is even improved upon. In this task,. 
I seek the support o f  the House and of 
all those who are concerned with the 
growth of industry in this country. 
T hank you. Sir, and I hope all the hon. 
members who have submitted their cut 
motions w ill withdraw them and support- 
the Demands o f  m y M inistry. ,

S O M E  H O N . M E M B E R S  rose—

M R . S P E A K E R  : A lready we have 
taken nearly two hours. I am sorry; 
I cannot allow any questions. Before 
I put the cut m o tio n s.. . .  (Interniptions). 
W e have taken nearly 1 hour and 45 
minutes. There is an important Ministry—  
M inistry o f Com m erce. C ivil Supplies and 
Cooperation— whose Demands are coming 
up for discussion. {Interwptions).

S H R IM A T I P A R V A T H I K R ISH - 
N A N  : H e has not answered the points 
I raised.

M R . S P E A K E R  : H e cannot answer 
;very point. I am sorry. {InternfiHons} 
M l right. I w ill give one minute to 
;ach.

S H R I R . V E N K A T A R A M A N  : 
In respect o f appropriate technology, 
the M m ister quoted only part of my 
speech and created a wrong impression. 
T h e  full text is this :

“ Therefore, we must be very chary 
about it and in the choice o f tech­
nology, w e should be our own mas­
ters and we should be able to de­
cide w hat is right for us and we- 
should not be led by these people.”

T his is w hat I said.

S H R I G E O R G E  FERNAND ES r  
R ead w h at you  have said on page 25579^ 
(Interruptions).
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S H R I  R .  V E N K A T A R A M A N :  
R ead the entire speech.

M R . S P E A K E R  : I can n ot a llo w  the 
reading o f  th e  entire speech.

S H R I  R .  V E N K A T A R A M A N :  
H avin g  said th a t w estern countries are 
trying to p ro p ag ate  a p h ilo so p h y w h ich  
w ill in ju re  ou r interests, therefore, I said 
we m ust be our m asters. T h a t  is e x a c tly  
w h at I said.

S H R I  A . C . G E O R G E  : He, m ad e a  
catego rical statem ent th at there w as n o  
training p ro gram m e a t  a ll. T h e  M in ister 
of C o m m erce  is very  m uch  presen t h ere. 
A ll In d ia  H an d icra fts  B o ard  is u n d er the 
purview  o f  his M in istry . T h e re  is in 
existence for th e  past 16 .years 23 tra in ing 
centres a n d  11 su -centres for tra in in g  
handicrafts m en. W ill the M in ister stand  
by his statem ent or correct it  ?

S H R I  G E O R G E  F E R N A N D E S  : 
W herever it  is necessary for m e to stand 
corrected, I sh all stand corrected .

S H R I M A T I  P A R A V A T H I  K R I S H -  
N A N  : T h e  M in ister cla im ed  th at h e 
was rep ly in g  to m e. I o n ly  told  h im  to 
desist from  su b -th u m p in g , o f  w h ich , 
of course, h e  has m ad e sufficient exh ib itio n  
today. B u t the p oin t is w h ile  h e h ad  
been tu b -th u m p in g  a b o u t sm all-scale 
industries, h e h as chosen n o t to  re p ly  
to the issues I raised. O f  course, h e m ad e 
enough o f  an exh ib itio n  o f  h im self and  
proved th a t I  w as r ig h t, the shoe pin ched  
so he w en t on . B u t w h a t  a b o u t sm all- 
scale industries ? iv h a t  a b o u t the p ro ­
tections th a t are necessary for it  ? W h a t  
about th e  ra w  m ateria ls ? W h a t  a b o u t 
m arketing facilities ? W h a t  about the 
various fin an cial stringencies th a t are 
there ? H e  read  ou t a  w ea lth  o f  figures 
with a ll th e  e c la t, b u t I raised the p o in t 
that th ere a re  n o  figures a b o u t sm all- 
scale in dustries. W h e r e  are  th e  p ro d u ctio n  
figures/* T h e re fo r e , I w o u ld  req u est 
him n o t  to g o  >n for su b -th u m p in g  
scream ing a n d  y e llin g , b u t to g iv e  us th e  
figures th a t  w e  asked for.

S H R I M A T I  V .  J E Y A L A K S H M I :
I h ad  ra ise d  th ree  p o in ts. W o u ld  th e  
M inister co m e  fo r w a rd  to fix  the p r o d u c ­
tion lim it  o f  th e  m atch  fa c to r y  in  the 
‘B’ secto r ? W o u ld  h e  co m e fo r w a rd  to 
recom m end to  the R a ilw a y  M in is try  
to u p g ra d e  w a g o n  a llo tm e n t fro m  ‘ E ’ 
to ‘ C ’ ?

M R . SP E A K E R  
duty.

T h a t  is n o t his

S H R IM A T I V . J E Y A L A K S H M I:  
It is under his Ministry.

S H R I  G E O R G E  F E R N A N D E S *  
T h e  h o n . M em b e rs  a re  r ig h t  th a t th ey  
h a v e  ra ise d  a  n u m b er o f  q u estio n s. I h a v e  
n o t been  a b le  to d ea l w ith  a ll  o f  th em  
b ecau se  o f  the co n stra in t o f  tim e.

So fa r  as the su p p ly  o f  ra w  m a te ria ls  
to the sm a ll sca le  sector is co n ce rn e d , w e  
h av e  taken  ce rta in  p o s itiv e  steps. I h a v e  
g o t the figures h ere  a n d  I can  p ro ve  fro m  
the figures h o w  in  the last tw o  y e a rs , th e  
a v a ila b il i ty  o f  steel to the sm a ll sc a le  
sector has g o n e  u p  b y  200 p er cen t. W e  
h a v e  d o n e  it  a n d  w h erev e r th ere  a re  
p ro b lem s, w e are  d e a lin g  w ith  th em . 
A b o u t  fix in g  o f  ce rta in  ce ilin g s  on  th e  
p r o d u c tio n  o f  m atch es in  th e  o rg a n ise d  
secto r, w a g o n  a v a ila b il i ty  a n d  a n y  o th er  
p r o b le m  th at crop s u p  in  the d e c e n tra ­
lise d  secto r, a ll  these a re  b e in g  d ea lt w ith  
b y  us a n d  w e  sh a ll co n tin u e  to d ea l w ith  
th em  p r o p e rly .

I f  I co u ld  n o t co ver a n y  o f  the p o in ts  
o f  the h o n . M em b ers, I sh all sen d  th em  
w ritte n  rep lies .

M R . S P E A K E R  : B efo re  I p u t  th e  
c u t  m o tio n s to v o te  I w o u ld  lik e  to k n o w  
i f  a n y  h o n . M em b e r w an ts to w ith d ra w  
his cu t m otio n s. I  w i l l  c a ll M em b ers 
o n e  b y  on e. N o w , I p u t cu t m o tio n s 
n u m b ers 4 to 10, 46 to 48, 64 to 6 7 , 69 to
73 a n d  80 to 83 o f  M r. D h ire n d ra n a th  
B asu  to v o te .

Cut M otions JVos. 4  to 10, 46 io 48, 64 to 67 
69 to 73 and 80 to 83 were put and negatived.

M R . S P E A K E R  : M r . R a ja g o p a l 
N a id u , a re  y o u  w ith d r a w in g  y o u r cu t 
m o tio n s ?

S H R I  P . R A J A G O P A L  N A I D U :  
E x c e p t cu t m o tio n  n u m b e r 56, o th ers I 
am  w ith d r a w in g .

I  seek  le a v e  o f  the H o u se  to w ith d ra w  
C u t  M o tio n s  N u m b e rs  49 to 5 5 , 57 to  
59 j 74 to 78 a n d  85 ?

Cut M otions J\fos. 49 to 5 5 , 5 7  to 5 9 ,
74 to 78 and 85 were by leave, withdrawn.

M R . S P E A K E R  : N o w  I p u t  C u t  M o ­
tio n  N o . 56 o f  M r . P . R a ja g o p a l N a id u  
to  v o te .

Cut Motion Mo. 56 was put and nega­
tived.

M R . S P E A K E R  : N o w , I  p u t  C u t  M o ­
tio n s N o s. 60 to  62 , 86, 92 a n d  93 o f  M r . 
R o b in  S en  to  v o te .

Cut M otions J^os. 60 to 6a, 86, 92 and 
93 were put and negatived.

M R . S P E A K E R  ; Now, I put C ut M«v 
tions Nos. 87 to 91 of M r. Bhagat R am  to  
vote.
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Cut Motions M s 87 to 91 tww jte* «»</ 
negatived

MR SPEAKER Now, I put Cut Mo­
tions Nos. 169, 179, 183 and 184 of Mr 
A K Saha to vote

Cut Motions Nos 169, 179, 183
184 were put and negatived

and

MR SPEAKER Now, I put Cut 
Motions Nos 170 to 178, 180 to 182, iq.  
to 188 to vote

Cut Motions A<« 170 to 178, 180 to 182,
185 to 188 were put and negatived

MR SPEAKER Now, I put Cut 
M > 10ns Nos 189 to 217 of Mr P K 
Ko liyan to vote

Cut Motions Nos 189 to 217 were put 
and negatio ed

MR SPF \KLR The question »i .

“ That the itspective sums not excee­
ding the amounts on Revenue Ac­
count and Capital Account shown m 
the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to compute the sums necessary 
to defray the chaiges that will 
come m the course of payment 
during the year ending tht 31st day 
of March, 1980, in lespect of the 
heads of demands entered m the 
second column that of against De­
mand Nos 58 to 61 relating to the 
Ministry of Industry ’*

The motion was adopted

Demands for Grants 1979-80 in retpect of the Ministry of Industry ooted by Lok Sabha

Amount of Demand for Grant Amount of Demand for Grant 
No nf Name of Demand on account voted by the House voted by the House 

Demand on 16-3-1979

Revenue Capital
Rs Rs

MINISTRY OF INDUSTRY

58 Ministry of Industry 68,17,000

59 Industues

60 Village and Small
Industries

61 Textiles, Handioom and
Handicraft*

Revenue
Rs

Capital
S T

340,87,000

3i54>33»°°® 42,4 ,̂80,000 17,71,67,000 212,14,00,000

15.06.18.000 17,38,99000 75 30,91 cto £6 04 t;5 ico

20.93.02.000 9,31,57,000 io4,65,ia,cro 46,57,83,000

15.17 hr*.

DEMANDS* FOR GRANTS, 1979.80 
—Contd

M i n i s t r y  o f  C o m m e r c e ,  C i v i l  S u p p l i e s  
a n d  C o - o p e r a t i o n

MR SPEAKER The House will 
now take up discussion and voting on the 
Demands for Grants under the control of

the Ministry of Commerce, Civil Supplies 
and Co-operation for which 6 nourt 
have been allotted

Hon Members, whose cut motions to 
the Demands for Grants have been 
circulated may if they desire to move 
their cut motions send slips to tm T a b le  
within 15 minutes indicating the sirui 
numbers of the cut motion* they wouia 
like to move

•Moved with the recommendation of the President


